///:/\/ Ycar..;.%?.g‘..’.:.,.%: e

2ged. ... 20 .. years, belonging to Brttar LEGSLATIVE. ASSE f"ll:/y *PATNA
service and presently working a8 .. \JBDUL ASSIST AT ...ouervmmscarsssssene

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A,
(Assets In joint name indicating the extent of joint ownership will aise have to be

given)

{i) | Cash | SHE» DENT )
RAAM

Br. “Description | Seif Spouse | Dopendant-1 | Dependant-3 | Dependant-3 |
: Name(S) Etc. Nama

PEV]

(i} | Deposits in
Banks, Fmar::l:l b LAKA

Institutions An —_— _— =y
Nloﬁ-sahkjng S$B7
Financial I
Companies sevl J

{ily | Bonds,
 Debentures and L L1 S— —

Shares in { !

companies

{iv) | Other financial
institutions,

NES, Postal U —— ——
savings, LIC
Policies, eta

{v) | Motor Vehicles
(details of = — 2o T e e
make, etc.)

{vi}) | Jewellery (give
details of - i e s B
weight and
value)

A--Otherassels,— Cord 97

‘such as values e LB
of claims / Ty
interests

tiote: Valug of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles shauld ba given.

* Dependant here means a person substantially dependent on the income of the

employee. ’
Chemiefra Proutafh Kuma o~



Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to hq indicated]

e

Description

Cepondant-1

MNam . Hame |

L_No.
(i

Agricultural Land

- Location(s}

= Survey number(s)

- Extent (Total
measyrement)
-Current market value

—_—

Dependant-3

Dependant-2
F“" Ete. Name

Hame

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)

| ~Current market value

29i5
mi -
wva Ll
QLKA
AR

i

A= Current miarket

Bulldings s (Commercial
and residential)
Location(s)
- Survey /door
number(s)

- Extent (Total
measurement)

(W)

alue :
Houses / Apartments,
ete.

= Logation(s)

= Survey /door
number(s)

- Extent (Total
measurement).

- Current mmm’:

(v)

interest jn property)

value
Others (such as

—

—

(2)

1 glve hergin below the details of my liabilities / overdues to public ﬁnam:ial

Inﬂitutions and government dues:-
[Note ¥ ﬂsasn glve separate details for each item)

ﬁr.

Ne: §

Rame & -ddnu £ of Bank /
rlman:hl :nmﬂomm {

Amount outstanding as

ON crrannsersesrrissnsnis

() L

Lnﬁs.t_lt_ugw_w_
- ['(illy Government Dues:

Loans

—

-—

(Ui} Loans from ﬂnanda;

—

—_—

(a) dues to departments.

dealing with government
modation

(b} dues to departmants
‘dealing with suppAy nf

water

(c) dues to departm&ms
dealing with supply of
electricity

c/“?‘ﬂc{oef P"-H?KCJ’/{ Kyovers™




(d) dues to departments 3 P,
dealing with telephanes

(&) dues to departments
dealing with governmant — L
transport (including
i and helicopters S .
(f) Other dues, If any —_— o

{b} (i) Income Tax including
surcharge [Also Indicate
the amssmen; veanre upto _5’8 o/ —_—
which Income Tax Return (>}

flled. Glve alsc Permanent j \4 CZF K

Account Number (PAN]]
(il) Wealth Tax [Alsa
Indicate the assessment ) L

year upto which Weaith o
Tax return filed.]
(iliy Sales Tax [Orily in P
case of proprietary =
business]
(iv) Property Tax
€.  Pgrsonal Detail
GPF/CPF/PRApNO. - | 110|184 (DS 797 J
Gender - (M/F)
bweattuth =TTl o 6 [ 1719 1€ | wommmm
b e v (A/B/C)
e = [UR2U Asslstan T ]
{Full Name e.g. B.A.S.-Bihar Administrative Service, . i’
8.5.5.- Blhar Secretariat Service elc.) B1HAR LEGNISLATIVE HSS EMHJ ﬁicﬁiﬁsw
Home District i= I ’qK!‘\/ﬁL ] SE
1 hereby deciare that the above details are true to the best of my
knowledgea and belief.
Sighature Chortlart oK S /‘#ﬂ‘lﬁ‘{ ‘
Name of Employee: G/ AN BRI LTRAKASA RerAL
place: LATINA. ... besignation:. W DU, ASSLSTANT..
Date: (R 0272022 Department SR LEGISLATIVE ASS C:/*?ALJ SELv/ICE
Note: Pleasa sign each page of the declaration. Asset dectaration form
must be In A4 size white paper with computer typed (single side)
in prescribad format.

CAId 50 PorokoSh M a9



